High Court of Jammu and Kashmir at Srinagar.

. Order
No: é | L{‘ Dated:_| ™ l/"' Q\I\%l%

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various
object heads during the current financial year 2018-1 9 as per detail given below:-

Rs. In lacs.

S Name of the court 002 007 014 641- 364-Wages
No T.E. Tele O.E. POL Pensionary (Outsourcing)
phone Charges
NPS

Pr. D&S Judge, Reasi. 30.00 _—

2. 0.50

3 Pr. D&S Judge, Poonch. 1500 | —  |— |- 0.40 | =

4 | Pr. D&S Judge, Samba. | 15.00 | 0.30 0.10 [0.20  |030 | 0.07

5 Pr. D&S JudgT,\ 30.00 \ \ 0.05 0.20 \ 0.20 0.40 \

Bhaderwah. )
| Pr D&S Judge, Pulwama. 20.00 0.15 \ 0.40 \‘ ---

“Pr. D&S Judge, Ganderbal. | ——-

6

Z»___J[ Pr. D&S Judge, Budgam. -
8 B e e
9 Pr. D&S Judge, Anantnag 20.00

1

T4 | Ada. D&S  Judge |
Pulwama. ‘

15 Addl. D&S Judge, | 20.00
Anantnag. -

Spl.Judge, Anti-corruption, | ---

Srinagar. )

Addl. Distt. Judge (Bank

Cases) Jammu

18 37 Addl. D&S Judge,
Srinagar.

19 4" Addl. D&S Judge,

Srinagar.

Srinagar.
Municipal
Jammu

Spl.Mob. Mag. Pulwama.

Magistrate,

37 Sub Judge, Katra.
38 Sub Judge, Batote.

¥
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S. Name of the court 001 002 006 007 014 641- 364-Wages
No Salary T.E. Tele O.E. POL Pensionary (Outsourcing)
phone Charges
( NPS)
39 Sub Judge, Surankote. 15.00 - -—- -—- — 0.40 —
40 Sub Judge, Nowshera. 10.00 | - s i | = 0.30
41 Sub Judge, Chadoora. 10.00 | 0.10 —— loi10 [o0lis5 0.40
42 Munsiff, Charasharief. — - — -=- 0.15 0.40
43 Munsiff, Banihal. 8.00 —- - el -y 0.40 e
44 Munsiff, Bandipora. o - - 0.15 0.15 0.40 R
45 Munsiff, Tral. 15.00 --- - 0.15 0.15 0.50 -
46 Munsiff, Dooru. - - - — 0.15 i .
47 Munsiff, Anantnag. 10.00 - | - 0.15 0.10 0.40 ---
48 Mupnsiff, Aishmuqam. - 0.20 Jr:- 0.10 -—- - e
49. Munsiff, Reasi. 10.00 -— B TR S i e
50 Munsiff, Magam. 15.00 - - 0.15 - 0.40
51 Munsiff, Chadoora - — - 0.10 - 0.40 -—-
52 Munsiff, Udhampur. 5.00 -—- -—- 0.10 0.10 0.30 —
53 Munsiff, Tangmarg. 10.00 0.10 - 0.10 0.10 0.40 -
54 Munsiff, Kangan. 10.00 -—- - 0.15 - 0.50 -
55 Munsiff, Bhaderwah. 10.00 - o 0.10 0.15 0.30 ---
56 Munsiff, Budgam. - - 4&- | 0.10 0.15 iz S
'77 2" Addl. Munsiff, Jammu. _| --- - | lois 0.15 0.30 —
58 37 Addl. Munsiff, Jammu. | 10.00 | -—- “To10 | 010 0.15 0.40
39 Addl. Mob. Mag. Kishtwar. | 10.00 - — - — il e
60 Addl. Mob. Mag. Khaltsi. 10.00 0.10 -—- 0.10 0.15 0.40 -
61 Addl. Mob. Mag. | 8.00 - - 0.10 —— - ==
Ganderbal.
@ Addl. Mob. Mag. Kralpora. | 5.00 | --- e SOOI ... - 0.40 —
63 | Addl. Mob. Mag. Ramban. ; 0.40 -
64 Dlddl. Mob. Mag. Beerwah. 0.40 e
65 Addl. Mob. Mag. Kulgam. 0.20 -t
66 Addl. Distt. Mag. Kishtwar. 0.20 i)
67 Addl. Distt. Mag. Kathua. e -
68 Addl. Distt. Mag. Jammu. A s
69 Addl.Distt. Mag. Baramulla 0.30 s
70 Tehsildar, Tangmarg. 0.30
71 Tehsildar, Pattan. 0.30 3
72 Distt. Mob.Mag.(Tr), Doda. | 8.00 | 015 |- 00 "2 | 0.30 il J
73. Addl. Mob. Mag. (Tr) 0.40 -
Jammu A | >
By Order. (\/WM 8
Deputty Regigtpar (Acctts)
No: (536\‘1—-"\3}//31 Dated: "’7\08/! ple) ’g @/
Copy to the:-
1-9  Pr. D&S Judge, Reasi/l(uthua/Poonch/Bha(lerwa/r/Pulwama/Bu(Igum/G(mclerbaIMnantnag/Bandipora
10. Pr. D&S Judge, Samba. ( This is in ref. to letter No. 300-301/PDSJ-S dated 26-7-2018
11. Special Judge, Anti-corruption.( CBI Cases) Srinagar.
12-15 Addl D&S Judge, Sopore./Srinagar/PulwamaAnantnag..
16. Spl.Judge, Anti-corruption, Srinagar.
17. Addl. Ddistt. Judge (Bank Cases) Jammu.
18. 3" Addl. D&S Judge, Srinagar.
19. 4", Addl. D&S Judge, Srinagar.
20-27. C.JM. Pulwama/Jammu/Leh/Kishrwar/KargiI/Shopi(m/U(Ihampur./Budgam.
28. Forest Magistrate, Srinagar.
29; Municipal Magistrate, Jammu.
30-34  Special Mobile Magistrate, Pulwama/Trehgam./Kargil/Leh /Bhaderwabh.
35 Excise Magistrate, Jammu.
36-41 Sub Judge, Bijbehara/Katra/Batote/Surankote/Nowshera/. Chadoora.
42-55. Munsiff, Charasharief/Banihal/Bamlipora/Tral/Dooru/Anantnag/Aishmuqam/Reasi/Magam/
Chadoora/l/dhampur/Tangmarg/Kang(m/Bhaderwah./Butlgam.
56. 2" Addl. Munsiff, Jammu.
57 3 Addl. Munsiff, Jammu
58-63 Addl. Mobile Magistrate, l\’ishrwar/l(haltsi/l(rulporu/Rmnbun/Beerwalz./l(uIgam.
64. Addl. Mob. Mag. Ganderbal (This is in ref. to letter No. 11 0/Addl/MM/Gbl. Dated 2-8-2018)
65-68. Addl. District Magistrate, Kishtwar./Kath ua/Jammu/Baramulla.
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60-70. Tehsildar, Tangmarg/Pattan.

4 4 Distt. Mobile Magistrate (Tr), Doda.

72 Treasury Officer, Sub Try. Distt.Court complex, Janipur, Jammu

73 Try. Officer, Saddar Treasury, Srinagar.

74-113. Treasury Officer, Reasi/Katllun/Po011clr/S(1mba/B/1uderwalt/Pulwanm/Bu(lgam/GanderbaI/_
Anantnag/Bandipora/Sopore/Leh /Kargil,/Shopian/Kishtwar/ Udhampur/Trehgam/Bijbehara/
Katra/Batote/Surankote/Nowshera/Clta(Ioora/Charasharief/Banilml/Tml/Dooru/Aishmuqam/
Reasi/Maganv'Tangmarg/Kangan/Khalatsi/Kralpora/Ramban/Beerwah /K ulganv/Baramulla/
Pattan/Doda.

...... JSor information and necessary action.
Order Book.
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